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Rouse Avenue District Courts, DDU Mai-g, New Dell1i- 110002.
The Secretary, Bar Council of India, 21, Rouse Avenue Institutional Area, New
Delhi.
The Secretary, Bar Council of Delhi, 2/6, Siri Fort Institutional Area, Khel Gaon
Marg, New Delhi.
The Member Secretary, Delhi State Legal Services Authority, 3'“ Floor, Rouse
Avenue District Com-t Complex, Pandit Deen Dayal Upadhyaya Marg, ND-110002.The Secretary, veini High Court Legal Services Coinmiltcc, 35-38, L.C. Block
Delhi High Court, New Delhi.
The Organizing Secretary, Delhi High Court Mediation Center, Delhi High Court
New Delhi.
The Superintendent, Central Jail, Tihar, New Delhi.
The Director. Doordarshan, Mandi House, New Delhi for announcement in News
Bulletin.
The Director. All India Radio, New Delhi for announcement in News Bulletin.
The Chief Editor, UNI, 9, Rafi Marg, New Delhi.
The Chief Editor, PTI, PTI Building, 4, Parliament Street, New Delhi.
The Chief Editor, The Hindustan Times, 20, K. G. Marg, New Delhi.
The Chief Editor, Nav Bharat Times, 9-10, Bahadur Shah Zafar Marg, ND.
Registrar-cum-Secretary to Hon’ble the Chief Justice and PSs/CMs to all l—Ion’ble
Judges, Delhi High Court, New Delhi.
JR-cum-P.A to Registrar General and PAs to all Registrars/OSDs, Delhi High
Court, New Delhi.
Registrar (IT), Delhi High Court, New Delhi for uploading the notification on the
website and intranet of this Court.
The Coordinator, Delhi International Arbitration Center, Delhi High Court, New
Delhi.
Registrar (Listing), Delhi High Court, New Delhi.
All Joint Registrars/Joint Registrars (Judl.), Delhi High Court, New Delhi.
A.C.P. (Security), Delhi High Court, New Delhi.
A.E. (Elect), PWD, Delhi High Court, New Delhi.
.-\.E. (Civil), PWD, Delhi High Court, New Delhi.
C MO In-charge, Delhi High Court Medical and Health Center, New Delhi.
The Offi cer In-charge. NIC, Delhi High Court. New Delhi.
T\L.l1\.€ BO&T(l.

(RADHA BISHT)
ASSISTANT REGISTRAR (GENL.-I)

OFFICE or THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs) :1)1-31.211

Q’-/l%s€.‘/ltgz/2026 Dated 1 9
Sub:- Notification No. 58/G-4/Genl-I/DHC, dated 15.01.2026.
(logy forwarded for information & necessary action to :
All the Judicial Officers of DHJS & DJS (Central), Tis Hazari Courts, Delhi.
The AO(])/Branch In—Charge, all branches of (Central) Tis Hazari Courts,Delhi
The DDO/Sr. Accounts Officer (Central), Tis Hazari Courts, Delhi.
The Librarian, Library, Tis Hazari Courts, Delhi.
The Director, Directorate of Prosecution, Tis Hazari Courts, Delhi.
The In—Chai-ge, Lock-up, Tis Hazari Courts, Delhi.
The Secretary, Bar Association, Tis Hazari Courts, Delhi.
The Reader/PS to Ld. Principal District & Sessionsjudge (HQs), Tis Hazari Courts, Delhi
The Website Committee (English/Hindi), Tis Hazari Courts, Delhi.

.The R&I Branch (Central) Tis Hazari Courts, Delhi fo uploading on LAYERs.

(DEEPA
District Judge,Comm.Court-09,(Central)

Officer In-charge Judicial Branch, (Central)
For Principal District &Sessions Judge (HQs)

Delhi })/
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HIGH COURT OF DELHI: NEW DELHI.
(GENL-ADMN.-I BRANCH)

No. 58/G—4/Genl.-I/DHC
Dated: 15.01.2026

NOTIFICATION

It has been resolved by Hon’ble the Full Court in its meeting held on 22.12.2025 that
the first and third Saturdays of every month shall be Court sitting days for this Court.

9 1 fii BY ORDER or THE count
- v

i sa/-
(ARUNBHARDWAM

REGISTRAR GENERAL
Endst. N0. 49- l 00/G-4/Genl.-I/DHC Dated: l 5 .01 .2 O26

Copy forwarded for information to:-
1.

2.

3.

wshwe
9.
10.
ll.
12.

3, , ,1?-
"14

15.
16
17

it  t'. T8
19.

" 20
21.
22.
23.
24.
25.
26.
27.
28

The Secretary, Govt. of India, Ministry of Home Affairs, R. No. 113, Gate No. 4.
North Block, New Delhi.
The Secretary, Ministry of Law, Justice & Co. Afiairs, Govt. of India, Jaisalmer
House, New Delhi.
The Principal Secretary (Law, Justice & LA), Delhi Secretariat, IP Estate. New
Delhi.
The Secretary General, Supreme Court of India, Tilak Marg, New Delhi.
The Registrars General, All High Courts of India.
The Principal District & Sessions Judge (Headquarters), Tis Hazari Courts, Delhi.
The Principal District & Sessions Judge (East), Karkardooma Courts, Delhi.
The Principal District & Sessions Judge (New Delhi), Patiala House Courts. New
Delhi.
The Principal District & Sessions Judge (South West), Dwarka Courts. New Delhi.
The Principal District & Sessions Judge (West), Tis Hazari Courts, Delhi.
The Principal District & Sessions Judge (North West), Rohini, Delhi.
The Principal District & Sessions Judge (South), Saket Courts, Delhi.
The Principal District & Sessions Judge (North East), Karkardooma Courts, Delhi.
The Principal District & Sessions Judge (South East), Saket, New Delhi.
The Principal District & Sessions Judge (Shahdara), Karkardooma Courts, Delhi.

glirlncipal District & Sessions Judge (PC Act.) (CB1), RACC, Delhi.
The Prihcipal District & Sessions Judge (North), Rohini Courts, Delhi.
The Principal Judge (Family Courts), Dwarka Courts, New Delhi.
The Director (Delhi Judicial Academy), Dwarka Courts, New Delhi.
The Hony. Secretary, Supreme Court Bar Association, New Delhi.
The Hony. Secretary, Delhi High Court Bar Association, New Delhi.
The Hony. Secretary, Delhi Bar Association, Tis Hazari, Delhi.
The Hony. Secretary, Shahdara Bar Association, Karkardooma, Delhi.
The Hony. Secretary, New Delhi Bar Association, Patiala House, New Delhi.
The Hony. Secretary, Rohini Bar Association, Rohini Courts Complex, Delhi.
The Hony. Secretary, Dwarka Bar Association, Sec-10, Dwarka, New Delhi.
The Hony. Secretary, Saket Bar Association, Saket Court Complex, ND.
The Hony. Secretary, Central Delhi Court Bar Association, ls‘ Floor, Utility Block.


